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Construction of Houses for Harijans and
Sweepers in Municipal Towns

9695. SHRI B. K. DASCHOWDHURY:
Will the Minister of HOME AFFAIRS be
pleased 10 state:

(a) whether Government have any scheme
for construction of houses for Harijans and
Sweepers working in Municipal towns; and

(b) if so. what arc those schemes and
whether such schemes  can be taken up
directly by the Central Government or the
Harijans  and  Sweepers  themselves can
directly approach the Central Government
for giving them such financial help?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) and (b). Funds are be-
ing provided for the acquisition of land for
house-sites. The scheme of  subsidy for
sweepers, housing and provision of house-
sites for Scheduled Castes engaged in un-
clean occupations are included in the Cent-
ral Scctor. For other categories of Scheduled
Castes, provision is made in the State Sec
tor. The cost of housing under the Back-
ward Classes Sector is generallv  reckoned
as Rs. 1.200 per house; it is reckoned as
Rs. 1,600 in black soil arcas, hilly regions
and remote places; in arcas bordering the
Himalayas and subject to hcavy snowfall,
it is reckoned at Rs. 2,000. Seventy five %,
of the cost of construction of a house is
given as subsidv and the balance can be
contributed by the beneficiary in the form
of cash, labour, building material ctc.

Grants-in-aid for the housing schemes are
given by the Centre to the State Govern-
ments/U.T. Admns. No direct grant is
given by the Centre to individuals.
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Criterion for Scheduling of Scheduled Castes

and Scheduled Tribes

9697. SHR1 KARTIK ORAON: Will the
Minister of HOME AFFAIRS be pleased to
state whether the tribe or caste by birth
is the criterion for the scheduling of Sche-
duled. Castes and Scheduled Tribes?

I'HE, DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): The Sclreduled Castes

and Scheduled I'ribes are specified in the
Presidential Orders issued in pursuance of
articles 341 and 342 of the Constitution.
Whether 4 particular person belongs to a
particular Scheduled Caste or Tribe is a
question of fact. and cach case has to be
determined on its own merits.

Financial  Assistance fon providing infra-
structural facilities in Jodhpur Division

9698. SHRIMATI KRISHNA KUMARI:
Will the Minister of INDUSTRIAL DEVE.-
LOPMENT AND SCIENCE AND TECH-
NOLOGY be pleased to state:

(a) whether Jodhpur Division of Rajas-
than possesses sufficient industrial potential
and whether Government propose to give
necessary  financial assistance to the State
Government  for providing  suitable infra-
structural facilities there, and

(h) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI ZIAUR RAHMAN ANSA.
RI): (a) and (b). The Small $cale Industries
Development  Organisation has  conducted
surveys of the districts of Nagaur, Barmer
and Sirohi in the Jodhpur Division and
have suggested that there is scope for the
sctting up of industries for the manufac-
ture of shoes, washing soap, processed foods,
straw board and units for tanning and
hone crushing.

The six districts of Jodhpur Division,
Barmer, Jaisalmer, Jalore, Jodhpur, Nag-
aur and Sirohi, are eligible for concessional
finance from the financial institutions for
the setting up of new industrial units. In
addition new industrics in the districts of





